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LOK SABHA 
Thuradall, April 1, 1965/Chaitra 11, 

1887 (Saka). 

The Lok Sabha met at Eleven of the 
Clock. 

[MR. SPE.AKER in the Cha;ir] 

Mr. Speaker: I feel a little ashamed 
'When I have to enter the House after 
it is Eleven O' Clock. 

An hOD. Member: You came in 
tim~, Sir. 

Mr. Speaker: No. The Bell had to 
be rung. The quorum was not there, 
and I have come after the Bell was 
l'Ung. Therefore, I may request hon. 
14embers tmat they should be present. 

.8brl Yashpal SlDCh: It is the res-
ponsibility of the ruling party. 

Mr. Speaker: Every hon. Member 
mould realise it. 

Shri Kapur Singh: When hon. Mem-
bers see Shri Yashpal Singh's name 
-On every question, they keep them-
selves away. 

8hri A. S. Salpl: The responsibi-
lity is that of all parties and not 
only the ruling party. 

Mr. Speaker: Order, order. Let us 
proceed now. 

ORAL ANSWERS TO QUESTIONS 

Scarcity of Houses in DrlJal 

+ rShrl Yashpal SiD&'b: 
Shri S. M. Banerjee: 
Shri onkar Lal Berwa: 

-681. I SIlr. Bade: 
-42 (Ai) LSD-I. 

I Bbri Hukam CbaDd l Kachhavalya: 
Sbrl Bllta SiD&'h: 
Shrl Yudhvlr SID.J'h:. 

Will the Minister of Works 
Itoaslng be pleased to .tate: 

aDd 

(a) whether Government ere aware 
ot the scarcity of houses fOr Govern-
ment emplOYees in Delhi; 

(b) if so, the nU'lIlber of house" to 
be constructed by Government by th. 
end of the Third Plan period: 

(c) the tentative prolramme pre-
pared by Government to remove the 
acute shortage of houlles in the Capi-
tal: and 

(d) the estimated amount. to be 
spent thereon? • 

The Minister of Works &lid BousIDc 
<Shi1 Mebr Chad ~ ...... ): (a) 

Yes, Sir. 

(b) About 10,400 of which 6,001 
lmve been completed and 4,400 are 
under construction. There 18 sanc-
tion for anothl"':' 4,000 approximatel,.. 

(c) and (d). For construction of 
houses to meet the present entire de-
mand of Central Government em-
ployees in the general pool in Delhi. 
about Rs. 63. crores ~ill be needed. 
The programme of construction will 
be spread over several years in ac-
cordance with the funds that may be 
made available. 
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Sbrl S. M. Banerjee: I went to 
know whether it is a tact that atill, 
as on today. "nearly 62,800 govem-
ment employees are waiting to get 
some accommodation in Delhi; it 80, 
may I know w~'-her there is any 
scheme to provide two-roomed tene·· 
ments at least to those employees dur-
ing the Fourth Plan .and how· many 
quarters are likely to be builf In the-
Fourth Plan? 

Sbri Mehr Chand KIla.ttna: It .. a 
fact thrat the total demand in Delhi is 
about a lakh or a little over a lakh, 
and I have only about 35,000 houses 
in the pool. Thereby, there is a de-
ficit of about 65,000 houses in Delhi 
alone. We are doing our best to> 
bridge the gap. Two things we have-
done in the meanwhile. Qne is, in 
future we are going to undertlake 
construction only for government .er-
vants who are in the lower category. 
According to the revised classification 
the categories are from 1 to 8. We 
propose to build houses tor govern-
ment servants who are in the cate-
gory of 1 to 4 because there the gap 
is the biggest. Secondly. a decision 
has been taken that as for the gov-
ernment servants who are in category 
I-that is, class IV employees-we 
will provide them with two-roomed 
houses in future. 

Shri Indrajlt GUpta: Shri Banerjee's' 
question· was how many quarters are 
going to 'be built in the Fourth Plan! 

Sbrl ~r Chand Khanna: & re-
gards the Fourth Plan, as against _ 
total allocation of Ri.'5 crores which 
the Finance Minister was ~ind enough 
to increase to Rs. 35 erores, I am gett-
tn, an allocation ot Rs. SO eroru-
that is, more than double. 
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Shrlmatl Savltl'l JIlipm: ,May I 
know whether sub-letting of houses 
by government' servants to other gov-
ernment servants is prohibited and 
whether the rent giVen to them is 
very very low1 

Mr. Speaur: Why should we go in-
to sub-letting at this moment? 

Increase in Bank Bate 

+ 
{ 

Shri Bibhuti Mlshra: 
·6a. Shrl D. N. Tlwary: 

Sbri K. N. Tlwary: 

Will the Minister of Finance be 
pleased to refer to the reply given to 
Starred Question No. 205 on the 28th 
November, .1984 and state: 

(a) the reaction of the investors to 
the increase in the bank rate by the 
scheduled banks; and 

(b) whether the increase in the 
bank rate has had any adverse effects 
on the borrowers? 

Tbe MinWer 01 PlaDaiac (Shri B.· 
ft. BIlapt): (a) The bank rate and 
other rates of interest generally IJoave 
been increased, lor reasons whiCh 
have already been explained in rreat 




